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CENTRAL All'l'\JNISTRATIVE TRJl3UNAL 
• ALLAHABAD B eJQi : ALLAHABNJ 

O.A.NO. 709/02 
DIARY No.2353/2C02 

MONDAY, THis THE 3RD DAY Q: JLNE,. 2002 

H~•BLE m. S. D~AL •• • 
MEM3ER (A) 

!. Vir Singh, S/o Shri Tulsi Singh, 
R/o Villa~ Y.angupura Post Atarshikalaw District, 
Jyotibaphula Nagar, (Am.roha ). 

2. Vijay Bahadur, S/o Shri Ramhit Yadav, 
R/o Shastri Nagar, MOradabad. 

3. Bhudeo Singh, S/o Shri Ram Singh, 
R/o Pit al Nage ri Dayan and colony, 
Katghar NPradabad. 

4. Sure sh Kumar, S/o Sh.ri M.lnshi Ram, 
Rfo Village M.istafabad, Post Katghar, 
District M:lr adabad. 

5. Rajendra Kumar , s/o Shri Harbansh Singh, 
R/o Village Balde0pur, Post Katghar, 
District .M:>radabad. 

6. Babu Ram, S/o Shri Ram Dayal, 
Rfo Village Rajpur, post Namahi Milp, 
District U:lham Singh Nagar. 

7. Chandra Shekar, s/o Shri fukum Singh, 
R/o Village Mahalokpur, Nizampur Post Agwanpur, 
District M>radabad. 

8. Surendra Pal Singk, S/o Shri Ram S/Jaroop, 
Rfo Krishna Puri Chiriya Tola Linapar, 
NPradabadr. 

9 • . ~En@j Kumar Singh, S/o Shri Kunwar Pal Singh, 
R/o Krishna Purl. chiriya Tola Lirepar, 
NPradabad. 

10. Yaddhishthar, Sfo Sri Ram Narain Maurya, 
R/o E'iS 95, Himgiri colony, M:>radabad .• 

1.1.. Phool s·ingh, S/o Shri Ram Kishan, 
Rfo Village Badha:lra Post Makbarpur, 
District Moradabad. 

14. Shyam Babu, S/o Shri Shiv Lal, 
R/o Village and post Dheerpura Tundla, 
Fdu:-ozabad , Local address Linepar Ma~hala 
Moradabad. ~ ••• 
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12. Shyam Babu, S/o Shri Shiv. Lal, 1 • 

Rfo Village and Post Dhaerpura Tundla, fOrozabad, 
Local address Linepar Mahjela, M:>radabad~ 

1$• Rakesh Kumar, S/o Shri Banwari Singh, 
Rjo Lin~par M3jhola, Budh Bihar, MOradabad. 

14. lrshad Khan, S/o Sri NPhd. Jzhar Ahmad Khan, 
R/o Back Side of DIG Kothi, ~rampur Chakkar 
ki Milak, MJradabad:. 

15. Nahendra Singh Verma, S/o Sri Geetam Singh, 
R/o Village and Post ~erpura Firozabad. 

16 . Raj Kumar, S/o Slu'i Chaju Singh, 
R/o Gali No.2, Prakash Na gar, MJradabad. 

17. vinod Kumar Kashyap, S/o Shri Lakhan Singh Kashyag, 
R/o Linepar Raartaliya, Near K. G. College, 
M>radabad. 

18 . Jitendra Singh, S/o Shri Prem Singh, 
R/o Linepar Najhola Budh Bihar, M:>radabad. 

19. Ran,}ir Singh, S/o Shri Sompal Singh, 
R/o Linepar Prakash Nagar, Moradabad~. 

20~· ~dhissar Ali, S/o SlU"i MOharmnad Ali, 
/o 268/10 Kazitola Pirgav M:>radabad. 

21. Purshottam, S/o Sri ~nda Singh, 
Rfo Village Sirga thok post Kamth, 
District M:>radabad • . 

22. Vikash Sharma @ Hariom, S/o Sri Surendra 
R/o B-43, Prem Na gar, Linepar, 

Kumar Sharma, 

MJradahad. .r.·. 
~ . 

(By Advocate Shri J .K.N. Mishra) 

Versus 

1. Union of India, through 
its Secretary, 
Ministry of Teleconununica tions t 
oepartment, Sahchar Bhavan, ~w De !hit,· 

2. Cbief c;ereral Mana~r, Telephone, 
Bharat sanchar {West), U .P. circle, 
Dehradun. 

3. Ganeral Manager, Telephone ~partmant, 
Bharat Sanchar Nigam Ltd., M:>radabad. 

4,. Sub Divisional Officer, Telecom Office, 
Bharat Sanchar Nigam Ltd., M>radahad. •• 

(By /ldvocate Shri G.R. Gupta) L . 

Applicants 
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O R D E R - (ORAL) 

This application has been filed for a direction 

to the respondents to decide the perx:iing representation of 

the applicants and absorb all the applicants as regular 

labour in the offjc e of the respondents. 

• 

2. Shri J .K.N. Mistu-a learned ccunsel for the applicants 

and Shri G.R. Gupta, learned counsel for the respondents have 

b9en heard. 

3.. I £ind from AOnexure-3, that the representation 
.is 

made by t~ applicantsL_without any facts on the basis of 

C&uW. )..... 
which their claim ~ be examined by the respondents •. 

~ 

There are as many as 22 applicants and the entire representa-

tion consists of only 5 lines, while in the O.A. a claim has , . 

been made that persons junior t o the applicants have been 

regularised. There is no mention of this fact in the 

represent at ion. 

4. In the circumstan::es, I permit the applicants to 

fi·le ·.individual representations giving full details of thej_r 

service as also substantiation of the fact that their juniors 

have been conside red and appointed. If such a representation 

is filed ~Y tre applicants within ore month, the sane shall 

be decided within 3 months from too date of receipt by 

~spondent No.3. 

5. With the above observation, the U.A. is disposed of 

at the stage of admissi on itself, with no order as tocosts .• 

MENBER (A) 
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